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(c) A  study of requirements is a 
continuous process with no finality, 
but it is hoped that the Group may 
be able to make its recommendations 
in about a year.

Crude Oil for Nunmati Refinery

f  Shri K. N. Tiwary:
| Shri Rameshwar Tantia:

*490. Shri Bibhuti Mishra:
| Shrimati Renu Chakxavartty: 

Shri M. K. Kumaran:

W ill the Minister of Mines and Fuel 
be pleased to state:

(a) whether it is a fact that differ
ences have arisen between Indian Re
fineries Limited and Oil India Limited 
over the price of Crude Oil to be 
supplied to Nunmati Oil Refinery; and

f (b) if so, the steps Government pro
pose to take to even out the differ
ences?

The Minister of Mines and Fuel 
(Shri K. D. Malaviya): (a) No, Sir.

(b) Does not arise.

Traffic Offenccs in Delhi

f  Shri Bibhuti Misra:
*491.1  Shri Bishanchander 

I  Seth:

Will the Minister of Home Affairs 
be pleased to state:

(a) whether it is a fact that a large 
number of cases of traffic offences re
main undecided every year in Delhi;

(b) if so, the reason therefor; and

(c) what action Government propose 
to take to expedite disposal of such 
cases?

The Deputy Minister in the Ministry 
of Home Affairs (Shrimati Chandra
sekhar): (a) Yes.

(b) and (c). This is due to the very 
large number of such cases instituted. 
More Magistrates are being appointed 
to try such cases and the number of 
mobile courts have also been increased.
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